
GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI, 
OFFICE OF THE COMMISSIONER OF EXCISE, ENTT. & LUXURY TAX, 

L-BLOCK, VIKAS BHAWAN, I.P. ESTATE, NEW DELHI-110002 

No.F.1/Ex/PQ/2021-22/ 	 Dated: 1.03.2021 

To, 
The Deputy Secretary (Question Branch) 
Delhi Vidhan Sabha Secretariat, 
Govt. of NCT of Delhi, 
Old Secretariat, Delhi-110054. 

Sub: Reply with respect to Un-starred Question No.112 raised by Sh. 
Jitender Mahajan. 

Sir, 

Please refer to your letter No.F11(B-1) VI/2020-25/VSS/QB/3168 dated 
17.03.2022 on the subject cited above. I am to enclose herewith reply of the above 
mentioned question. 

This issues with the prior approval of the Competent Authority. 

Encl: As above. 

ASSISTANT COMMISSIONER (PQ) 
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Detatis of Shops in which Show ause Notice has been issued by Department after 
Enforcement Survey 

S No. 

1 

2 

Zone No. LicenSee Name Sheila Address 

1 M/s l3hagwati Shop No-G-39, Plot No 813/1, G. T. Road, 

Shandara. Delhi on 11/02/2022 at 06:38 

1 M/s 1.3ha.gwati Shop No-G-39, Plot. No 813/1, G. T. Road, 
Shandara Delhi on 14/02/2022 at. 

3 

1 

7 M/s J'SN infrareeh 

LLP 

Shop No. 18/2, GR FL, Fri-  Radhcpuri 

Ext., 3agatpuri Chowk, Delhi- 110051 

.14 M/s Origin 
Appliances l'vtf. Ltd 

Plot No. 1./1, Kh No. 478/396/87/ 1, OF, 

opposite Community Hall, main road, 

5 25 M/s Pa.th2wa.y 

' 

Shop No. 19/553, Ground Floor 8f, First. 

Floor, 1)1)A Flats, Madangir, New Delhi-. 

1.10062 

6 27 M/s Bhagwati 

Transformers qorp. 

Shop No. C-105, Kha.sra No. 912/219, 

Mauza ChandrawaliAlias , Shandara , 

7 

8 

_.. 
9 

.• 27 	- M/s 13hagwati 

Transformers :',orp 

Shop No 603/11E, Moti Ram Road, Ram 

Nagar, GI'. Road, Sha.hadara., Delhi 

28 M/s Chanrneet 
Leasing and Finance 

Shop No. 884/2, 885, OF Singapore 	' 

Building, Qutub Road, Sardar Bazar, 

28.  M/s Chanrneet 
Leasing and Finance 

Shop No. 24 8625, OF, Block B, 
community center Janakpuri, Delhi 
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